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To,

Smti. layashree Bora,

loint Registrar (Vigilance),

Gauhati High Coutt,

Guwahati.

Shri Lohit Kumar Saikia,

Presiding Officer,

Industrial Tribunal, Guwahati'

Withdrawal of Earned leave'

Lcttcr No. 11.61741336 dtd 01 10 2024

01.10.2024 to 15.1O.2024'

Copy to:

No.HC.VIr-67/ 20221 lO o,( t A

Dated Guwahati the 3
il

dctobcr,2024

Yours faithfullY,

sdl-

Sub:

Ref:-

Sir,

With reference to the above' I am directed to inform you that you have becn

granted permission tor withdrawal of your earned leave for fifteen days' w'e'f'
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sam, Guwahati for lnformation
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MemoNo.HC.Vrr-67 l2u22l looS? -(oos1 lA', dated 
' 

07- (o-?@"1

1. The Principal Accountant General (A&E)' As

i. rn" oittri.t & Sesstons Judge, Kamrup (lY)'

J,/t" Prolect Manager, Gauhati High Court'


